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PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Reg
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3 Names of Insolvency Professionals

ot CorporatErgatr e —
Date of incorporation of corporate deblor
Authority under which corporate debtor is
incorporated / registered
Corporate Identity No. / Limited Liability
Identification No. of corporate debtor
Address of the registered offide and
principal office (if any) of corporate debtos

Insolvency commencement date in respec
of corporate debtor

Estimated date of closure of insolvency
resolution process |

Name and registration number of the in
solvency professional acting as interim
resolution ional

Address and e-mail of the interim resolution 2017-2018/11139

professional, as registered with the Board

Address and e-mail to be used for
correspondence with the interim resolution
professional

Last date for submission of claims
Classes of creditors, if any, under clause
{b) of sub-section (BA) of section 21,
asceriained by the interim resolution
professional

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
{a)Relevant Forms and

(b)Details of authorized representatives
are available at:

~Singht Bu
24/03/2017

ulations, 2016)
i

RoC-Bangalore

U74999KA2017PTC101696
Register office address:

“No: nd Floor,
Nanjappa Road, Shanthi Nagar,
Bengaluru, KA 560027, India
Plant address:

“SY'NO.28/2D1E, OFF NH7
Nallaganakothapalli, Shoolgiri ,
Hosur Krishnagiri
{ Tamilnadu)-635117
22" November, 2022 but Order
copy made available on 10"
December, 2022

21" May 2023 (180 days from
date of Pronouncement of order)
Gonugunta Murali
Reg.No.IBBIIPA-001/IP-PO0S54/

H.No. 16-11-19/4, G-1, Sri Laxmi
Nilayam, Saleem Nagar Colany,
Malakpet, Hyderabad, Telangana,
500036.

E-mail Id: gmurali24@gmail.com
MSKM Group; Unit No: 1209,
11" Floor, Vasavi MPM Grand,
Yellareddyguda Road, Ameerpet,
Hyderabad-500073.

E-mail Id: sbplip@gmail.com
and gmurali34@grmaitcom
24" December, 2022
Will identify on verification of
books of accounts

Naot Available at present

Web link
www.ibbi.gov.in/downloadform
Phiysical Address:

Not applicable
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Notice is hereby given that the National Company Law Tribunal has ordered
the commencement of a corporate insolven
Mfs Singhi Build Tech Private Limited on
made available on 10" December, 2022.
The creditors of Singhi Build Tech Private Limited, are hereby called upon
to submil their claims with proof on or before24th December 202210 the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by
only. All other creditors may submit the claims with proaf in person, by post or
by electronic means. |
A financial creditor belonging to a class, as listed against the entry No. 12,

resolution process of the
November, 2022 but order copy

electronic means

shall indicate its choice of authorised representative from among the three
insolvency ionals listed against entry No.13 to act as authorised
representative ofofmf:ldass [not !eaad icable] ir;:.f Fw cs?xa! s
Submission se or misleading proofs m attract penalties.
Name and Signature of Interim Reﬁmbon Professional
Sdl- Gonugunta Murali
Reg.No: iBBb‘IPA-OMﬂP-PM&MO%?-201'3!111SBI

Date and Place: : 11/12/2022, Bengaluru
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FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of india
[lnsuhfaner Resolution Procass for corporm Pmons) I!agtﬂauons 2018)

WWW |
2 | Date of incorporation of corporate deblor 200372017
3 | Authonty under which corporate deblex is Rol-Bangalore !

incorporatediegistered U7499%AZOLTPTC101696 ]
4 | Corporate identity Mo. / Limited Liability Registar office address:
identification Ne. of corporate debtor

Wannat, No.2/1A. Ground Floar, Nanjappa Road, suanm|
Nagar, Bangalury KA 560027, India

Plant address -

'SY N0 28 20 £, OFF NH7 Nallaganakothapall, smugnf
Hosur, Krishnagiri, (Tamilnadu)-635117

22nd November, 2022 but Order copy mads available on

5 | Address of the registered office and
principal office {if any) of corporate debbor

6 | Insolvency commencement date in respect

of corporate dablor 10th Decembes, 2002,
7 | Estimated date of closure of insohvency 21 May 2023 (180 days from date of
resalulion process Pronouncement of order) Gonugumta Murali
8 | Name and regisiration rumber of the Reg No.IBBUIPA-00L/P-PODGSY/
insalvency professional acting as interim 2017-2018/11139 HMo. 16-11-19/4, G-1. Sri Lawmi
resolution professional Nitayam, Saleem Nagar Colony,

9 | Address and e-mail of the interim resolution | Malakpet, Hyderabad, Telangana, 500036,

E-mai Id: pmurali34@gmail. com

MSHM Group, Unit No. 1209, 11" Floor, Vasavi MPM
Grand, Yellareddyguda Road, Ameerpet,
mammn

professional, as registered with the Board
10} Address and e-mail 1o be used for
correspendence with the interim resolution
professional

11} Last date for submission of claims

12 Classes of creditors, if any, under clause
(b of sub-section (6A) of section 21,
ascertained by the interim resolition

professional
13 | Names of Insolvency Professionals
identified o act as Authorised
Representative of creditors in a class
{Three names for each class)
14 (aiRelevant Forms and Web linkW
{biDetails of sutharized representatives . Ibbi. gov.in/downloadform. htm!
are available at: Physical Address: Not applicable

Mot Avaitable at present
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fotice /s hereby given tha the Natinnal Company Law s commencement of a corporate
mmmmmnfmmmwmkmmmmMmmm 2022 but order capy made
avaitale on 10ih December, 2022,

The ereditoes of Singhi Build Tech Private Limited, are hereby called upon to submit their claims with proot on or
beforeZ4th December 202210 the interim resolution prafessiona: at the address mentioned agalast entry No. 10.

The fiaancial creditors shali submit their olaims with proat by electronic means bty Al ather creditors may subimit |
the claitns with proof in parscn, by pust or by electroni; means.
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represertative from amang the fhvee insolvency profrssionals listed against entry o 13 fo-act as atharised represantative
dmmmwmmfmm

i f faise or mislead fs of clai | atiract penalfies. Name and Stgnature of Interim Resolutan]
Professional

So/-Banugunts Murali
Reg fo: IB8I IPA-001/1P-POOGSA72017-2018/11139

Tamilnadu State (7. .| -naqo.,‘oq)

Date and Place : 11/12/2022, Bengaluru.

All Tamilnadu Editions (. Iﬁ@ W)

2017 -2018
11139



